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Project, Assignment

1964-67 Coramondal Fertilizers (India) Deputy Managing

Ltd, Director.

1967-70  Thai Agricultural Services Co.  General Manager:
Baagkok, Thailand. (This and Director.
joint venture Company,
owned equally by 1IMC,

Shell and Thai interests,

markets fertilizers),

(b) The amount of salary payable in
U.S. dollars is paid through CFI and the
amount payable in Rupees is paid by
IFFCO excluding the expenditure borne
by USAID. The amounts paid to each of
them from the beginning upto 30th June,
1972 are given below :

(a) Salary and allowances paid to
Mr. Storm

(i) Paid through CFI ~ Rs. 7,61,925.38
(i1) Allowances & Local Cost.
paid in India Rs.  38,430.00

(b) Salary and Allowances paid to
Mrs, Brooks

(1) Paid through CFI  Rs. 6,31,968.75
(i1) Allowances & Local Cost
paid in India. Rs.  2,164.00

PROVISION OF AMENDMENTS IN
(PockEeT No. 2 BLock No. C-2c,
JANAKPURI, NEW DELHI

1452. SHRI A. G. KTJLKARNI :
Will the Minister of WORKS AND
HOUSING be pleased to state :

(a) whether it is a fact that due to
delay in the auction of shops in Pocket
No. 2 Block No. C-2¢ Janakpuri, New
Delhi the people living in this Pocket
have to face great inconveninence for
purchasing the articles of daily use ;

(b) if so, the time by when these
shops would be auctioned;

(¢) whether it is also a fact that the
basic amenities like milk booth,
dispensary, street lighting, post office,
post office, public telephone and school

etc. are not provided
and

(d) if so, by when the D.D.A. propose
to provide these amenities there ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND
HOUSING (PROF. D. P. CHATTO-
PADHYAYA) : (a) No, Sir. There is no
delay in auction, the construction of
shops has recently been carried out.

in this Pocket;

(b) In about one and a half months'
time.

(¢) and (d) The sites for amenities
have already been provided by D.D.A.
The D. D. A. only earmarks sites for milk
booths, dispensary, post office, schools
etc. and it is for the departments
concerned to secure allotment of these
sites and put up buildings thereon. Street
lighting is done by Delhi Electricity
Supply Undertaking. The D.D.A. has
already deposited the necessary amount
with the Delhi Electricity Supply
Undertaking for energising the street
lights.

CONSTRUCTION OF HOusEs BY D.D.A.
DURING THE YEAR 1972

1453. SHRI SHYAMLAL GUPTA :

Wilt the Minister of WORKS AND
HOUSING be pleased to state:

(a) the total number of houses that the
D.D.A. propose to construct during the
year 1972;
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construction of these houses ; and

(c) the number of persons registered
upto March, 1971 with the D.D.A. for
the purpose of allotment of houses

URR PURCHA=
under the different categories? +[EXPENDITURE INCURRED FOR

SING OF F INS BY FCL
1454. SHRI O. P. TYAG! : will the

| Minister of AGRICULTURE. be pleased
to state :

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (PROF. D. P. CHATTO-

PADHYAYA) : (a) Construction work . i
on about 18262 flats is contemplated (a) the cost of foodgraios PE" qmntnl

) - of
during the year 197273 out of which purchased by the Food C."morrr:t:!o:v it
about 11,000 flats are likely to be com- India and the expenditure o ton of
pleted during the year and the remaining | ©" the ‘tmnspoﬂa':iﬁﬂ, .preserva !
during the next year. foodgrains per quintal

(b) Rs. 13.70 crores (b) whether Government propose 10

) ' {ake any steps 10 reduce the expendi-

(¢) The total number of persons | yure which is being incurred  at present
under the first registration scheme (i.e. ! on the purchase and transponntion ele.
November, 1969 to January, 1970) is oodgrains ; and
10812 and under the second registration of ! ,Bm g 1 ‘thareot 1
scheme (i.c. November, 1971 to March, | (c) if so. the details (RErE
1972) is 19110. The category-wise \ gfa wATEE § sl et (A st

break up i nder :—
pisasd = aga fmez) () w3 ferer

(b) the amount to be spent on  the ‘mﬂw % w *ﬁﬁﬁm“ﬁ

Category First  Second \ Fogaar o fag ® 9 &l g A E
Scheme Scheme | 3 qza 97 A = Sleaill
(i) Midale Income 3501 9331 (m) #re (1) ™ e AT T
Group- l % fan g s = & AT T
(i) Low Income 4747 5884 | gy W1 @ 4
Group.

_ | {[THE MINISTER OF STATE IN
iii) Janta Group. ~ 2564 3895 \ THE MINISTRY OF AGRICULTURE

(SHRI ANNASAHEB SHINDE) : (2)

wreda AEd faqm A ARATN The information is being collected from

) adr gv fear Wy A Food Corporation of India and will be
{aid on the Table of the Sabha,
1454, 80 WNR REW @G () and (©) THE incidental expenses

by !‘ﬁ LRl A FOFAU FL are being constantly reviewed 1o effect
fa such cconomies as are possible.]

1
(%) AF@a AT farer g1 AR :

srr A g w1 afa feeEe TEa “ 1455, SHRT M. K. MOHTA : Wil
n

MiNt SUPER BAZAR IN RURAL AREAS

frady € T Ar@EE wl AT AT the Minister of AGRICULTURE be
goqw o a7 qbw fEeEs Sy | TS o SN
: ' (a) whether Government propose 10
o & open Mini Super Bazars in the

(m) =@ FIET A W @OR | sreasi B
aqr garg aifz o W qua @ T8 | 40 | English translation.



